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BEFORETHE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI

Original Application No. 317/2023

Kapil Dev & Anr. Applicant(s)

Versus

State of Punjab & Ors. Respondent(s)

Respectfully Showeth:

1. That Hon'ble National Green Tribunal vide orders dated 02.05.2023 has

directed as follows:-

" In our view the allegations need to be verified and remedial action

taken as per law. Accordingly, we direct a joint Committee of

Punjab

State PCB, District Magistrate and Municipal Corporation,

Ludhiana to verify facts and furnish a factual and action taken

report in the matter within two months bye-mail at judicial-

ngt@gov.in preferably in the form of searchable PDFIOCR Support

PDF and not in the form of Image PDF. The State PCB will be the

nodal agency for coordination and compliance. Action to be taken

will include lifting of such waste from the locations in question and

transporting the same to the waste processing sites, ensuring that 110

more dumping takes place other than at designated sites and

processing of waste is done on day-to-day basis so that no legacy

waste is left."
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2. That the Grievance in this appiication are against unscientific handling of

solid waste in violation of Solid Waste Management Rules, 2016 in District

Ludhiana, Punjab at 23 locations specified in the complaint.'

3. That in compliance to the orders ofHon'ble NGT, New Delhi a meeting was

held under the chairmanship of ADC(Khanna) wherein the representative

from all the concerned departments were present. During the meeting

directions were issued to the concerned department i.e. Municipal
..' 1 .• ~ _ .

Corporation Ludhiana, GLADA Ludhiana, Civil Surgeon Ludhiana and

Ludhiana Improvement Trust and District Devel,opm<;!nt and ~a!lcbayat

Officer(DDPO) to ensure the lifting off garbage fromthe points mentioned
. , .

in the complaint, and ensure disposal-off waste in scientific manner. It is
• • . . I . '.' .

also) directed. to submit the action taken report on all the ooints mentioned,
. ' .' . ,,' '" . " . ,

4. That the report has been received from all the conc~rJ?.e~ departm~~t~, and

the reply of the concerned departments of the specified points ate as under... . .. . .: ,".-',

r-rartiCU!arS, 1 Enr~ronmental. issu,e! Reply by the ,;ollcerned.'~.,'1
I No, I . I (i,llegal garbage I department . "

, ,[ dump/fire to ga"b~ge) i ' " ,
r-]---+, ,-N-e-31-' -V-'-il-:-Ia-geI Garbage isbeing dumped It is submitted that the DDPO

·1 ' . I" •.. .

Gill on b~t~ i in~o ,Village Por.d and Ludhiana has informed that I
sides of I roaC:si;e~ by MCL, Sarpanch and Panchayat

I .' I ..
I Road I Village Par.chayat & Secretary Gram Panchayat,

I !I Private

I IHotd;~"lMa'T;agc·

I ;a1d~es
I

I
1

Viilage Gil! have assured

I Through·' l written statement I
that they shall clear up the I

I
I garbage from around the village i
I ' ',. . I
pond, roads, private hotel,

" ,
I

i'
I
I

I i boards for stopping people from,
1'·\' .~

2,

."

,
marriage palace and shall pm up

I
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throwing garbage. They have

places.

also reiterated that relevant

announcement shall be made to

make people aware about to not

throwing garbage at public

Instructions have been issued to

Licensing authorities of Private

Hoteliers/Marriage palaces to

ensure compliance of Municipal

Solid Waste Rules,2016

Reply by DDPO, Ludhiana

(Attached at Annexure-I)

Block-C,2

Model

Town

Extension

Model3

Town

Garbage is being dumped It is submitted that due to winter

on daily basis into plot of season some unknown persons

LIT by MCL and put on may have put fire but no

Garbage is being dumped It is submitted that the Hook

fire by migrant labours particular person could be

identified to whom challan

could be issued. This site was a

temporary garbage collection

point and was cleaned two

times a week. However now

this temporary point has been

closed pennanentiy.

Reply by Me, Ludhiana

(Attached at Annexure-2)

Ext. on Road outside Static loader and compactor were

3
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installed in 2015 at this site.Block-

Road to AT!

Chowk

D Compactor by MCL

accumulated at the site.

Now the compactor site has

become defunct and Tender for

replacement of the said

machinery has already been

floated. Machinery shall be

replaced once the work order is

executed. But in the Interim-

MC Ludhiana ensures twice a

day collection of garbage so

that the garbage does not get

Reply by MC, Ludhiana

(Attached at Annexure-2)

5 Near Suffian Garbage 111 bulk is M.C Ludhiana has completed

Nagar Camp on Road outside Static there was an open dump site but

4 Jawahar

Chowk

Garbage is being dumped It is submitted that previously

Compactor as Static now

Compactor has never Transfer Station has been

dumped on roadside as the civil work at this site to

Static Compactor has not install the Portable Compactor

been procured at building Transfer Station. Tender for

worked by MCL

constructed by MCL

Portable Compactor

operational at this site. MC,

Ludhiana has ensured that no

one should litter openly.

Reply by MC, Ludhiana

(Attached at Annexure-2)

machinery has been approved

and work order is being issued

4
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i

- - \Ii - compactors are installed.

I - , ..'.

I
I Reply by Me, Ludhiana

I '. I, I (Attached at Annexure-2) I

!-O~- ~rbage III bulk is I This ten~-;;',uy Collection -.
I ' . , '
i G.T. Read I dumped dailv in open plot has been closed ar.d collection

: opp by MCL I was ,h,/ted, ~o other collecti~" I

I Wholesale I sites, In, lieu of this' site P01ial~!e

I vegetable Compactor Tra,~sfer Station will

I market be installed at nearby place

~ I '_, , I na~nel,Y _ Bhlii Manna Singh__ J "_.-=-, ----1-_-'-- __ ----'-__ ~ __ ~__.:.".l._- ,' __

~mJ/ 'Y.

5

will be installed at this site.

I by 20th August, 2023, After due

I process the Portable Compactor

L Reply byMe, Ludhiana

~-------r~~--~--~~-~~I~~(_A~t_ta~c_h_e~d_a~t_A_n~n~e_x_._u_r_e-_2~)
16 Budha : Garbage m hulk is I Jt " submitted that this was a

I Nallah near I dumped daily by MCL I SecO]ldar~, Collection Point a~d

I

I Gaushala II has been closed perman~nt,lY.

Funeral Waste is no longer collected or

I I Ground I

L I I (Attached at Annexure-2)

~----~'~'---------~---~~~~~
7 Focal Point I Major Garbage dump on It IS submitted that to resolve

I
I

opp. roadside & set on fire in the open garbage problem of

Reply by Me, Ludhiana

disposed-off at this point.

Road

Vishwanath routine by workers of I this site, M.C Ludhiana nas

planned to install Portable

Compactor Transfer Station

Mandir jMCL

i
"

I nearby at' 100 feet Road.' This

"

point shall be closed once

8

49



. . j . .

I ~::IY ,bY Me, .Ludhiana I
~aChed at Annexure-Z) I

200' I On 200' byepass near I The site wa~ 'deClred as 3~on as j

byepass near II railway Hoes I it was+... i
k_,.,..,__ lail_w_a_Y_l_i!l_e_sL -IIL. R_:PIY. by GL~~A, I,J~dhianaJ

6

Nagar At present civil work Ir.as

been completed at this site.

i Tender for machinery has been I

approved and work order is

being issued. After due process

I
the Portable Compactor will be

I
I
i
I

,I I
~---:------+
I 9 . Suffian i Garbage

I

installed at this site.
. . ..I

~

'Re~.y byMC, Lurl~itua i
.' '., .: I

(Attached at Annexure-Z) ~

is . It is 'cpe;iti"n~f above po;~'l
, I

on II no. 5. The reply has 'ilieady:
, !
been submitted 111 above point !

! IIN~.5 " I
I " I
I ~e,PI·'~Yby MC, "":" I

11-. __ I· -----1--------;---'-
" (Attached at Annexure-Z) I

110 +Ne'f !ludha Garbage in bulk dumped I There is Secondary Co!l,ci;~~

I Nallah, d~l~Y in front of shops on I Point 'fa'1' away frcm shops ~nd

I
[

In bulk

roadsides by MCL

. dumped dailyChowk

Bajwa road by MCL
,;

. two times garbage lifring is

I Nagar done daily. Special monitoring

IS being done pow by the

concerned staff and civil. work

started for construction of
.. )" .(' ."

portable compactor transfer
'/'

station,

I
~
Iru-
I

On

6

. ~, . . ,

I•.
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(Attached at Annexure-3)

12 Shaheed Garbage is dumped daily This Secondary Collection

and not shifted. Put on Point has already been closedBhagat

Singh fire on routine basis by permanently and the collection

Nagar, LIT workers of site has been shifted to

Pakhowal Portable Compactor Transfer

Road, station at Lodhi Club road.

Reply by MC, Ludhiana

(Attached at Annexure-2)

Ludhiana

13 Near Lakkar Garbage In bulk IS Open Collection Point at this

Wala Pul dumped outside building site has been permanently

(Old of Static Compactor as it closed. Portable Compactor is

Kacheri has not been procured & to be installed shortly near this

area) installed by MCL site. Tender for machinery has

been approved and work order

is being issued.

Reply by MC, Ludhiana

(Attached at Annexure-2)

14 Inner Roads Garbage dumped in many To avoid dumping of Garbage

at Bahadur open plots as door to door in the open plots the Muincipal

ke Road collection IS not being Corporation has started door to

done byMCL door garbage collection dri ve

and deployed e-rickshaw and on

the other hand challans issued I

to the violators. Besides this,

M.C. Ludhiana has planned to

install Portable Collection.

Transfer Station in the premises

7
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Reply by MC, Ludhiana

(Attached at Annexure-I)

Road open plots as door to door mentioned on Churpur Road.

(Attached at Annexure-2)

15 Churpur Garbage dumped in many There is no specific site

collection is not being Hence Nearby villages of

done by MCL & GLADA Churpur have been made aware

of scientific waste management

and awareness camps are being

organized regularly.

Reply By DDPO,

Ludhiana

FEW ISSUE OF ORGANIC WASTE PUT ON FIRE ON ROUTINE BASIS

17 At Leisure Organic waste put on fire The site under question was I_

I ~
~v ~----~--------~--------------------~----------------------~

~~

16 Garbage Garbage dumped in many Instructions have been issued to

dumped on open plots as door to door MCL, Ludhiana and Executive

Bank of collection is not being Engineer, Drainage to ensure

Budha done by MCL & GLADA that banks of Buddha Nallah

Nallah near near Bachan Singh Marg be

Bachan maintained and no garbage

Singh Marg collection point be made to

establish over the site.

Valley in bulk many times and earlier under the jurisdiction of

Block C, MCL & LIT are blaming Ludhiana improvement trust till

BRS Nagar, each other but has caused 10.05.2023 and has now been

Ldh major damage to handed over to Municipal

Environment Corporation Ludhiana. The

incident of fire reported m

8
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These

14.03.2023.

complaint was of the year of

2022 and challan was issued to

the Ludhiana Improvement

Trust by Municipal Corporation

Ludhiana vide no. 22657 dated

Reply by Me, Ludhiana and

Ludhiana Improvement Trust

(Attached at Annexure- 2 and

4)

~~ L-~~~ ~ ~ ~~C$
/

18

outside two many times by sweepers sanitation and lifting of garbage

In

nearby

Parks

Block

near

Centre, SBS

Nagar,

Ludhiana

and Organic waste put on fire It is submitted that the work of

engaged by LIT has been given to the agency

of namely the Ludhiana co-

G, operative L&C society by

City Ludhiana Improvement Trust.

No garbage is being put on fire

or burnt by any worker. With

regards to maintenance of parks

in and near Block-G Shaheed

Bhagat Singh Nagar, these

parks are now being by

managed by parks

managements Committee

formed by Resident Welfare

Association(RWA).

Committees have also been

instructed from time to time not

to put on fire or any

9
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garbage/organic waste on fire

Reply by Ludhiana

Improvement Trust

(Attached at Annexure- 4)

19 AT Civil Organic waste put on fire It IS submitted that the MC

by the staff but no action Ludhiana has issued challan toSurgeon

Office, Civil taken by MCL the office of civil surgeon,

Ludhiana for violating the

Municipal Solid Waste Rules,

2016 vide no. 4/81 dated

20.0l.2023. Civil Surgeon

Ludhiana has issued directions

to all the employees to comply

with the Municipal Solid Waste

Rules, 2016 and has directed

strictly not to set the waste on

fire in any case.

Reply by MC, Ludhiana and

Civil Surgeon (Attached at

Annexure 2 And 5)

krL-,-~+- ~ ~ ~~'$
/"

Town near by sweepers of MCL

Lines

Ludhiana

20 Model

Barista

Chowk

Organic waste put on fire In this regard, no particular

report has been received, and

vigilance has been taken to,

avoid any incidents of fire.

Regular door-to-door collection

is being done in the area.

Reply by Me, Ludhiana

(Attached at Annexure-2)

10
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the garbage will be disposed-off

MCLlPPCB happens in future.

21 Near MGM Organic waste put on fire It is submitted that the fire was

School, by the sweeper engaged put by some miscreants. Strict

dugri by vegetable market but vigil is being done in the area to

no action taken by ensure no such burning incident

Reply by Me, Ludhiana

(Attached at Annexure-2)

22 Fire to Fire to organic waste 111 It IS submitted that on

orgamc Park Opp. Jain Mandir, investigating the matter, it was

waste 111 200' Road but no action found that the fire was set by

Park Opp. taken by PPCB, GLADA some unknown persons. The

Jain Mandir, Horticulture branch, GLADA

200' Road informed that they are keeping a

strict vigil on these practices.

Reply by GLADA (Attached

at Annexure-3)

23 DC Office, Organic waste put on fire It is submitted that as per report

Ludhiana many times at DC Office, from Agency Deputed for

Ludhiana maintenance has reported that

the waste collected at District

Administrative Complex IS

mostly dry waste (paper and

garbage beingleaf).The

collected IS disposed-off 111

scientific manner. There is no

incidence of putting organic

waste on fire has been noticed

in DAC Complex. In future also

11
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followed and all workers have

issued by NGT are being

scientifically. The Guidelines

been instructed regarding this.

(Attached at Annexure-6)

5. That in view of the above report it is clear that all the points have been

visited by the concerned departments and remedial action has been taken and

compliance has been made and directions have been issued to all the

concerned departments to ensure strict vigilance and comply with the

provisions of Municipal Solid Waste Rules, 2016.

6. That in the view of the submission made herein above, Original Application

No 317 of 2023 may be disposed-off with appropriate orders. Any

instructions passed by the Hon 'ble Tribunal shall be complied in letter and

spirit.

W
The Chief En~ironmental
Engineer
Punjab Pollution Control
Board, Ludhiana.

The ~Sioner
Mune~~~rporation,
Ludhiana

The Deput~isSioner
Ludhiana

12
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E-Mail-ddpoldh@gmail.com
PHONE- 0161-2404838

DISTRICT DEVELOPMENT AND PANCHAYAT OFFICER lUDHIANA

To

( Additional Deputy Commi5ioner (G)

l.udhlana.

Memo No. 8767 Dated/· 08-08.2023

Regarding Application No. 311{2023 Kapil Dev And Others Vs State cff
Punjab.

With Reference to the above cited case it is reported that.

I3DPO Ludhiana-I wide Letter No. 3492 Dated 08-08-2023 has reported that

"--/
Point-l

Sarpaneh and Panchavat Secretary, Gram Panchavat Gill have assured through written

statement that garbage around the Village Pond, roads, Pvt. Hotels, Marriage Palaces shan

be removed Immediately. Boards shall be displyed to make people aware and relevant

arrangements shall be made.

Point-15 There is no specific site mentioned on Chuharpur Road. Hence nearby

Villages of Chuharpur Road have been made aware of scientific waste management and

awareness camps are being organised regularly.

6)-~
J District Development And

( Ludhiana

Panchavat Officer
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~fu1RT~,
~I

"Ii: :l. ,?:/o!::rt.vQ/J). fi.Bt: .8' /8 /2023
J

Compliance report regarding order passed by the Hon'ble N ti IG . Trib I' 0 .. .. a rona•..re~nrl una. III rlgtnal Application No. 317/2023 on 2-5-2023 in
Kapil Dev & Anr. VIS State of Punjab & Ors.

" ~ fuR mfut ~ ~ ~ fu" ~ ~ oit'> r<ra~(')8~
Bm:f1'F8 z. 317/2023 fH3t 02/05/2023, ~ ~ a?m ~ m ~ ~ If RB
~ tft ~ mftft »RF.r ~ oft3 are 00 I 'fuW ~ ~ ~. ;wra ~ ~ ~
~ ofurr fdrnr- ~ I -

Subject>

r Sr. i Particuiars -- ···-E'uvironmental issue'-,-----."'··"'--R-e-pl-y ....- .....·-~....-"'·l
i iI~~'j" (1l1e;.~~~oa;:::::~mpl
1. i Near Village Gill on Garbage is being dumped 'ii is submitted that this site is I

! both sides of Road into Village Pond and out ofMC Ludhiana limit.
roadsides by MCL, Municipal Corporation i
Village Panchayat & Ludhiana has its own transfer
Private Hoteliersl -e station approximately 500
Marriage Palaces meters away from this site so

no question arises as to
dumping the garbage in the
village pond.

3.

Garbage is being dumped It is submitted that due to
on the daily basis into plot winter season some unknown
of LIT by MCL and put persons may have put fire to
on fire by migrant labours ! some waste but no particular

I person could be identified to
whom challan could be issued.
This site was a temporary
garbage collection point and I'

was cleaned two times a week.
However, now this temporary I
point has been closed I
permanently. .~

I Model Town Ext.'·--+-G-ar-'·-ba-g-e""'7j-s:-be-:j-ng--=-du-m-p-e-;d:-r;;--It"' is submitted that Hook
I R d t on Road outside Static Iloader and compactor wa.s. Block-D oa 0 h

k Compactor by MCL installed in 2015 at t IS I
ATI Chow . site.Now the compactor site f

has become defunct and I
Tender for replacement of the'
machinery has already been
floated. Machinery shall be
replaced once the wor~ or~er
is executed but in the interim
MC Ludhiana ensures twice a I

day collection of garb~ge ;0 I
tha,t__the ~arbage do~ot et

._--1.. --'-, ,..__ .. ----''----

2. Block-C, Model
Town Extension.
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<"4. - - iawah.rNagar-CampOarhageT,IiCiniidumpe;r 1.~l£:~.':!,l!!':!!~~~~i~ibe'~~ite'-'-"""-'-'-"l
on Road outside Stat"le' t IS submittedthaT-'-:'-""~C .• this w . . preVIOusly:
.. ompactot as Static i point ~u~n open secondary l
Compactor has neve- C . . ... . ..now Portable I
worked by MCL ,0:Upactor Transfer Station

h,as been operational at thl '
-~ "'" I site. M.C, h~s enstlted that ~~ I

5. Ncarsllfilatl'~hownk Garbagein bUlk is' - --- ;gl!e_~houl<!!!tt.<:r~openlv. i
i dtunped on Roadside as M,C ~~dhiana has'c'~mpJete(fl
S ' t,he CIVIl Work at this aite to ',ttatic Compactor has IJ
been procured at building /'!nsta the Po~able Compactor I

; frans,fer StatIOn. Tender for i
constructed by MCL ImachInery has been approved I

i I and work order is being issued. i
After due process the Portable I

i Compactors will be installed at I
i _~~~~~~ ~~~~~~ ~_t._h_i_s_si_te.,' Ir-'6. - Budha Nallah near Garbage in bulk is It is submitted .that tr.'is1

Gaushala Funeral dumped daily by MCL. Secondary Collection POInt:
Ground has been closed permanently I

! i and waste is no longer i
! collected or disposed at this I
point.1---+- ..-------. __ -4 __ ...._ ..._

7, Focal Point Road Major Garbage dump on It is submitted that to resolve
Near Vishwanath roadside and set on fire in the open garbage problem of
Mandir routine by workers of this site M.C. Ldh. has planned

MCL. to install Portable Compactor
Transfer Station nearby at 100
feet Road. This point shall be
closed once compactors are

I installed.

Garbage in Bulk is
dumped daily in open plot
byMCL.

On Main G.T, Road
opp. wholesale
vegetable Market

8. This temporary Collection site
has been closed and collection i

was shifted to other collection
sites, In lieu of this site
Portable Compactor Transfer
Station will be installed at
nearby place namely Bhai
Manna Singh Nagar At present
civil work has been completed
at this site, Tender for
machinery has been approved
and work order is being issued,
After due process the Portable
Compactor will be installed at

1this site .

...-. ....-liis-repetitionof aboVC})()int
Suman ChoWnk--'"Garbage in bulk is. 5 The reply has already i

dumped daily on roadside no. ,. b int /'
by MCL. -e- ~:.n5 SUb111it~ P~~_j

I There is Secondary CollectiOll '

I Point far away from shops and
Iifti IStwo times garbage 1 !ng,

L~o~~~ai~y, Special momton!!..~
L..-_L- .... .-L .._ .. _

9.

Near Bmilia Nallah, -Garbage in bul~ dumped
Bajwa Nagar daily in front of shops on

road byMCL
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is being done' ..'
conccr·ned.. . n. (.iw by't"h"':

_., ,'. . staff '. e 1

1
- --j. _ __ I SL<lrted Ii·. and C.IVl! W "k 1I 0 -,_, or Co or ', . I n 200' l)ye-- '-", .. portable nstruclion of i

"

near raiJwa)1 1,' ,pass Garbage'dtllupe'd '. I stfltion. com.pactor transfer i
nes r ti on' Th ' -

"

I I ,OU ~tJebasis by colonies I C Site is out ofM C J " r:

_ ' . _." . _ ~Commg under GLADA' I ' , ,HUlt.

112, Shaheed }f-'--- -.----- 'Singh hagar GarbageiSdUtn-ed--:--- '~"";';',-~"-'--_ '
Pakhowal Nagar, I and 110t shifted ~ut dalfilY ! Ihis Secondary- c~li-;-_.:
L

Road routin b . . on Ire Point has J d 0 ecnon I

I
udhiana. '. e .asrs by LIT . ' ..a.rea y been closed:

. workers. Ip;rrn,anently and the collection i

L _ -1 I 0 site has been shifted to
i 13 .---. - - - [Portable Compact -r. Near L kk- ----- .. !. .ac or ransferI I ul.1 (a. ar wal~ Garbage in buikiS----··-r.s~!!Qn ~!..~Od?l.Q!~I~FQ.~d.:......

"

"p) Old Kacheri dum.ped outside b 'ld' , Open Collection Point at this'
area f UI mg I' site has bee'

I 0 Static Compactor as it 'I d . n permanentlyI '. has not b I c ose . Portable Compactor is
i installed~;n~~~~red & /'t~ be instaIled shortlY,near this i

I
site. Tender for machinery has i

'_._ t.. I ~e~n approved and work orde~ I

'

I14 ~'::dur~~"!----of GarbKlje dumped inman~:~iOg of Garbage1
open P,ots ,as door !o door in the open plots the!I collection IS not being Corporation has started door to i

1 I done by MCL. door garbage collection drive

I
. j' I and depio.yed e-rickshaw and
. on the other hand challansI I issued to the violators. Besides
, . !his, M.C. Ldh has planned to
. install Portable Collection,

Transfer Station in the
premises of Sabzi Mandi.
The site IS out of M.C.:
Ludhiana Limit I

15. Churpur road Garbage dumped in many
I open plots asOdoor to

.
1 door collection is not

.. being done by MCL and I
1-/ :--:6-::--11'"":' ::--:_--=---=--I-G::...L....:.,A.:....D:..,:.A.::.....------l---..- ..--.-------i11. .Garbage dumped on Garbage dumped in many The site is out of M,C.·I

Bank of Budha open plots are door to Ludhiana Limit
Nallah near Bachan door collection is not
Singh Marg being done by MCL and

GLADA i
. i-F-E-W..L.I-SS-UE-O-F-O-RA-G-NI-C..J-W-=-A=S-=-T~E=PU-T-O-N--FIR-E--+--------·1

i-O=N~RO=U=T=Thffi~=B=A-=-SI=S--~--------------+---------------J
17. At Leisure Valley Organic Waste put on fire In this regard area falls under i

Block-C BRS Nagar, in bulk many times and Ludhiana Improvement Trust, j

Ludhiana MCL & LIT are blaming I
each other but has caused I
major damage to I
EnvironmentJt--t--------l.~,:,:;.;.;:;;.::::=:....----""------- .....-- ...........---..-··-. i

18. In and outside two Organic Waste put on fire It is submitted that the enquiry i
nearby Parks of many times by sweepers report submitted by the area I
Block-G near city engaged by LIT. Inspector shows that some Ii

Centre, SBS' Nagar, unknown person put fire but
Ludhiana, he w.as not a worker of~: I

Ludhiana. However a~
'--_L-. .._.._ -. _..__ ..t....=-._.... ..._.-.

60



D.C Office, OrganicWasteput on fire Relates to DCOffice.
Ludhiana. many times at DC office,

Ludhiana.
l

I

I -1---.-. I - I sweeper has been waii],,{ and '
/- - --J- -- -- -- I 'tns~ctcd to have vi jJ ,I 19 At C" .. - -~ --, . - ~ I avoid these in 'd g to I. lVIJ SUrgeon 0 . ,'W--,--' --- --.. - .~.-_":..--.'_~I ~!1._t:'i..Offjre.. !I Otlice Civ'l u rgalllc aste put on firc I In this regard Challan";i
;_fo_,j,u~~\~._-,~nes ~~stff_~UIno action I~';,::L~h:~"CivilSurg: i.. M~:~o~~~~I~;~:P~:!~:1~-ilr'r::~~!:J:'~

I Ivigilance has been taken to;
avoid any incidents of fire. '

, ~ , Regular door-to-doorI: I collection is being done in tbe .
2C -f--Near-MGMsChooI,' Organic Wasteput on fire·II.:~:·su.-bmittc!{lhaiIhe- enQui1Yj

Dugri , by the sweepers engaged report submitted by the area'
by vegetablesmarket but /'Inspector shows that sO.me
no action byMCL/Pl'Cll. . unknown person put fire but

he was not a worker of Me
Ludhiana. However area J

sweeper has been warned and i
instructed to have vigil to 1

r--- 1--._. --- ---..-..····l- .. --'f-,!void these incid~1.1tso(~re .....-J
22. Fire to Organic Fire to OrganicWaste in Area falls within jurisdiction I

Waste in park opp. park opp. Jain Mandir of GLADA. !
JainMandir 200' 200'Road but no action ,,Road, by PPCB, GLADA,

:23.

~ ~ afto r<a~()M@) wm- ~ ore ~ ~ ~ ~
;:wra- »fTl[ ;:IT * Mt:r»rr tfTt!r ~ ;:IT I

:::
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GREATER LUDHIANA AREA DEVELOPMENT AUTHORITY

Subject: Field report regarding action taken/solid waste management related to GLADA.

In purview of the subject cited above, a meeting was held with ADC(G) regarding
the case in NGT "Mr. Kapil Dev & Anr., Applicant in Person versus State of Punjab
& ors.", date of hearing 02.05.2023, the action taken report/solid waste
management related to GLADA is as stated below:

ORDER

S. Particulars Iflemarks
No.

1 Near Village Gill on Not related to GLADA
both sides of Road

2 Block-C, Model Town Not related to GLADA
Extension

3 Model Town Ext. Block- Not related to GLADA
D Road to ATl Chowk

4 [awahar Nagar Camp Not related to GLADA

5 Near Suffian Chowk Not related to GLADA

6 Budha Nallah near Not related to GLADA
Gaushala Funeral
Ground

7 Focal Point Road opp. Not related to GLADA
Vishwanath Mandir

8 OnMain G.T.Road opp. Not related to GLADA
Wholesale vegetable
market

9 Suffian Chowk Not related to GLADA

10 Near Budha Nallah, Not related to GLADA -Bajwa Nagar

11 On200' byepass near This site was cleared as soon as it
railway lines was noticed.

12 Shaheed Bhagat Singh Not related to GLADA
Nagar, Pakhowal Road,
Ludhiana
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13 Near Lakkar Wala Pul Not related to GLADA
(Old Kacheri area)

14 Inner Roads at Bahadur Not related to GLADA
KRoad

15 Churpur Road This area is near MCLboundary. GLADA
has not developed any Urban Estate in
this or nearby area. So,this point is not
related to GLADA.

16 Garbage dumped on This area is near MeL boundary. GLADA
Bank of Budha Nallah has not developed any Urban Estate in
near Bachan Singh Marg this or nearby area. Area adjoining

Budha Nallah is under jurisdiction of
Drainage Department.

FEW ISSUE OF ORGANIC WASTE PUT ON FIRE ON ROUTINEBASIS

17 At Leisure Valley Block Not related to GLADA
C. BRS Nagar, Ldh

,-.10"'" lou,
p.4- ~-~-),>

18 In and outside two Not related to GLADA
nearby Parks of Block-
G, . near City Centre,
SBS Nagar, Ludhiana

19 AT Civil Surgeon Office, Not related to GLADA
Civil Lines Ludhiana

20 Model Town near Not related to GLADA
Barista Chowk

21 Near MGM School, dugri MGM School is located in Urban
Estate Phase-L, Urban Estate
Phase-1 and 2 are already
handed over to MCL in 2001. So-
this point is related to MCL.

22 Fire to organic waste in As discussed with horticulture
Park Opp. Jain Mandir, branch, GLADA, this fire was set
200' Road by some individual. Horticulture

branch said that they are keeping
a strict viJlil on these practices.

23 DC Office, Ludhiana Not related to GLADA

Addl. Chief Administrator
Glada, ludhiana
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Office Ludhiana Improvement Trust

To

Additional Deputy Commissioner (General)

Ludhiana

Memo no: 5''5'"'1'-''''''''- Date:

In the reference to order passed in Original Application No.317/2023

by Hon'ble National Green Tribunal, Principal Bench, New Delhi.

Subject:

Ref: 6356-60/MA Dated 22-05-2023

Regarding above cited subject and with regard to the above

reference the report regarding Ludhiana Improvement Trust is being submitted as

under:-

Particu lars Environmental
issue

S.
No

At Leisure Valley .
Block C, BRS
Nagar, Ludhiana

The site under question was earlier
under the jurisdiction of Ludhiana
improvement trust till 18.05.2023 and
has now been handed over to Municipal
Corporation Ludhiana. The incident of
fire reported in complaint was of the
year of 2022 and challan was issued to

Organic waste put
on fire in bulk
many times and
MCL & LIT are

17

blaming
other but
caused
damage
Environment

each
has

major the Ludhiana Improvement Trust by
to Municipal Corporation Ludhiana vide

no. 22657 dated 14.03.2023.
Reply by Me, Ludhiana and Ludhiana
Improvement Trust .•.

In and outside Organic waste put It is submitted that the work of I

two nearby on fire many sanitation and lifting of garbage has
Parks of Block-G, times by sweepers been given to the agency namely the
near City Centre, engaged by LIT Ludhiana co-operative L&C society by
SBS Nagar, Ludhiana Improvement Trust. No

garbage is being put ~fire or burnt by
any worker. With regards to

18

Ludhiana
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maintenance of parks in and near Block-
G Shaheed Bhagat Singh Nagar, these
parks are now being maintained by
parks managements Committee formed
by Resident Welfare Association(RWA).
These Committees have also been
instructed from time to time not to put
any garbage/organic waste(on fire.

Reply by Ludhiana Improvement Trust

This report is being sent for your kind persual.

Ludhiana Improvement Trust
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No:-749 Dated 24.05.2023

From
Civil Surgeon,
Ludhiana .

To
Additional Deputy Commissioner,
Khanna ( % Deputy Commissioner, Ludhiana)

Subject:- Meeting regarding O.A No 317/2023 .

In connection to above cited subject that in the office of Civil

Surgeon, Ludhiana that organic waste was set on fire by the staff at the office of

the Civil Surgeon, Ludhiana. In this regard, the Municipal Corporation, Ludhiana

issued a challan to the concerned employee and After this, all the employees have

been instructed that no fire should be started by any employee from now on. As per

guidelines received, garbage should be disposed of according to proper manner.

This is for your information and further necessary action please.

Sd/-
Civil Surgeon,
Ludhiana
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Office of the Deputy Commissioner, Ludhiana
(Nazar Branch)

To

Additional Deputy Commisoner,
Ludhiana

No:- 757 I D.N Dated:- 08.08.2023

Subjects- Original Application No 317 (NGT order) Regarding Organic
waste put on fire many times at DC Office, Ludhiana.

In connection to above cited subject Mis G Group deputed for

maintenance has reported that the waste collected at District Administrative

complex is mostly dry waste (paper and leaf). The garbage being collected is

disposed off in scientific manner. There is no incidence of putting organic waste on

fire has been noticed in DAC Complex. In future also the garbage will be disposed

off scientifically. The' guidelines issued by NGT are being followed and all

workers have been instructed regarding this.

ommissioner (G),
for Depu Commissioner,

Ludhia~fV~/~
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Office of the Deputy Commissioner, Ludhiana
(M.A)

To

All the Head of Department,
Govt. of Punjab, District Ludhiana

No:- 11420 / M.A Dated:- 06.08.2023

Subjects- As per direction received from Original Application No 317 form
Honble Green Tribunal.

In connection to above cited subject, the heads of all the departments

of the district, Ludhiana Govt of Punjab are instructed to ensure strict compliance

with the directions issued by the government and the Hon'ble National Green

Tribunal regarding scientific disposal-off of waste as per Municipal Solid Waste

Rules, 2016 in their respective jurisdiction and ensure compliance of instructions

issued by government & Hon'ble NGT from time to time.

Compliance report be submitted every quarter and strict compliances

to these instructions should be ensured.

Commissioner (G),
for Depu Commissioner,

Ludhiana

•
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